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CENTRAL AOMINISTRATIVE TR IBUN AL

R ‘ CALCUTTA BENCH
NoJ, CA 189 of 87 | Date of order $ 20.9.2001

ﬁrésent : Hon'btle Nrfo.Pprkéyastha, Judici al. Member
' : ' S ’ ,
Hon ble "r,B.P«Singh, Administrative Member
. . \.
SUNIL KR. RAM
| VS
UN TGN OF INDIa &'ORS,
) ,
For the applicant Nr.P.C.Daa,'éounsel

i . 4

For the respondents: None

g R D B R

\; L Ld,'cnunsel for the applicant submits that His client
does not want to proceed with the OA, Thergfore the application
' is(dis&iésed'For being not pressed. The létter\ppoauced by Mr.Das,
1d. counsel for the applicant bé kéﬁt on record. There uill'be no

order as to costs.

-~

MEMBER () - | EMRER(INET -

1 . w

N

in

(]



